OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE: EAST
DISTRICT KARKARDOOMA COURTS, DELHI

ORDER

In partial modifications to earlier order no. 14278-14328/Jud!./East/KKD/Delhi dt.12.08.2025, the
following Committee for all the District i.e. East District/ Shahdara / North-East are hereby constituted
with immediate effect.

Sk NAME OF COMMITTEES . NAME OF JUDICIAL OFFICERS
NO
01 1. Sh. Gajender Singh Nagar, Judge, Spl. Judge, NDPS, ghahdara, Chailrperson

2, Mr. Mohammad Ehtesham, DJ-03, Shadara, Member
3. Administrative Civil Judge, East, Member

4. Administrative Clvil jJudge, North-East, Member

5, Administrative Civil Judge, Shahdara, Mamber

BUILDING MENTENANCE
COMMITTEE

However, any correspondence with the Hon'ble High Court of Delhi, New Delhi & The Ld. Principal
District & Sessions Judge {Hqgs} shail be done only through the undersigned.

Note: Rest of contents with respect to order no. 14278-14228/)udl./East/KKD/Delhi dt.12.08.2025
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